LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054
BULLETIN PART-II

(General information relating to legislative & other matters)
Thursday, 11 November, 2021/20, Kartik. 1943 (Shaka)

No. 62

Sub: Nomination of the non-official members for constitution of State Advisory
Committee under NCC Act, 1948.

Hon’ble Members are hereby informed that Hon’ble Speaker, Legislative Assembly of
National Capital Territory of Delhi is pleased to nominate the following 03 (three) Members in the
State Advisory Committee under Section 12(2) of NCC Act, 1948 read with sub Rule 2(h) of Rule 42
of National Cadet Corps Rules, 1948 :-

1. Shri Raghuvinder Shokeen
2. Smt. Pramila Dhiraj Tokas
3

. Shri Prakash Jarwal
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